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On the questicn of medium, to the best
of my recollecti)n no specific reference
has been made

SHRI PRAN B KUMAR MUKHER-
JEE  Sir, 1t apears from the reports of
the University Srants Commussion that
certain Universit s, including some Central
Unverstties, stud ed this problem and made
a number of obs¢ vations In view of that,
would not the wo k done by the committee
appointed by tle Advisory Board be a
duplication of wc rk ? Secondly, may [ know
whether the ~bs rvations made by various
Universities on  this subject and by the
University Gran » Comnussion itself have
been sent to tt: commission appointed,
for thewr conside ation ?

PROF V K I V RAO Regarding the
first question, St I don’t think there will
be any duplicati n 1nvolved, because this
body does not de | with any specific  exami-
nation, 1t deals 1th all exammations Re-
garding the secot d part of the question, all
the reforms whicli have already been made—
for example, 1n s me Universities they have
already started having not numerical
marking, but the grading, some Universities
are toying with tl ¢ idea of having periodical
tests which can be included in the final
examination—, tie experiments that have
been conducted s well as the suggestions
which have been made, are all before this
committee, and will be taken mto considera-
tion before they ome to their conclusion
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Will the Minister of FINANCE be pleased
to state

(a) whether the Central team that visited
different States during the months of
September and October last for making an
assessment of the recent flood damage and
the assistance that 1s necessary for rehef
operations, has since submitted its report,

(b) 1f so, what are 1ts assessments, and

(c) what action has been taken by Govern-
ment thereon ?

THE MINISTER OF FINANCE (SHR!
Y B CHAVAN) (a) to (c) A statement
1s laid on the Table of the House

STATEMENT

In response to requests received trom the
State Governments concerned, Central teams
have so far visited Andhra Pradesh, Assam,
Bihar, Gujarat, Kerala, Uttar Pradesh and
West Bengal fot an assessment, for purposes
of Central assistance, of the requirement
of funds for various relief, repair and re-
habilitation  measures nccessitated on
account of floods this year While reports
m respect of Andhra Pradesh, Gujarat and
Kerala are awaited, those in respect of
Assam, Bihar, Uttar Pradesh and West
Bengal have been received The Central
teams have recommended the following
cetlings of expenditure 1n these States,
for purposes of Central assistance

(Rs 1 crores)
Ceilings of expenditure

1 Assam 6 14

2 Bihar 6 29 (includes
drought
rehef mea-
sures)

3 Uttar Pradesh 14 35

4 West Bengal 19 8>

The cellings recommended by the Central
teams have been accepted by the Govern-
ment of India and communicated to the
State Governments
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SHRI M K MOHTA May I ask the
Misster, 1 view of the fact that this 1s
not a new problem but has been going on
for a very long time, so much so, that during
the last 1] years as many as 10,000 human
lives and 5 lakhs cattle lost their lives due
to the floods and the total damage in terms
of money came to Rs 1230 ciores, may 1

ask whether the Fourth Plan allocation of

Rs 138 crores 1s considered adequate by
the Government to tackle this problem and,

it not, whether the Government 1s thinking

in terms of increasing the outlay on 1t and
if so, to what extent ?

Secondly may [ ask whether in view of

the fact that flood contiol measuies provide
a direct reltef to the agniculturists m the area
and the absence of flood control measures

also make them lose a great amount of

money, whether the Government has any
proposal to levy better levies on these
areas so that the finances for this patticular
purpose may be augmented ?

SHRI Y B CHAVAN As far as the
allocation 1s concerned, ! do not think [
can assure that any additional provision
1s likely to be made Naturally every State
has its own provision for flood control and
flood control projects So they will include
some of the projects in theirr own Plans
Naturally we will go on according to the
plan allocation  Of course some betterment
levy 1s possible It 1s certainly a matter
for the States to consider [ would welcome
it f the State Governments do 1t

SHRI M K MOHTA May I know
whether out of the funds mentioned in the
statement tor the various States, totalling
about 45 crores whether any demarcation
has been made for vaiious measures to be
taken such as afforestation of the catchment
area or draimage measures or advance wain-
ing systems, etc ? May 1 know whether
any particulai allocation has been made fo1
any of these different aspects ?

SHRI Y. B CHAVAN It depends upon
the nformation about particular project
1t he asks for any specufic information, 1
will get 1t from the State Goveinment and
lay 1t before the House
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SHRI' Y B CHAVAN Sir, as far as
flood control p sgrammes are concerned the
present system of giving Central assistance
1s of a differ nt type Formerly tt was
based on the projects, but this tume the
NDC has acce ted a new formula whereby
we give an en re block grant This 1s on
the basis of a 0 to 30 ratio 70°, as loan
and 30°, as rant Naturally, the State
Goveinments, ccording to their own asses-
sment of therr problems include the flood
control schem s in then plans As far
as the detale ! information about rehef
1s concerned, !¢ 1s right that we have not
given 1t in the statement But, If he wants,
I can give hi 1 some nformation about
Bihar, for exat ple on what basis Govern-
ment have give | them the grants

There are virious recommendations re-
garding cetling »n expenditure For example ‘
among the gra ts made to Bihar, for trans- |
port charges, el it1s about Rs 3 <0 crores,
for gratuitous 1 lief 1t 1s about Rs 80 lakhs,
for preventive nealth measures 1t 1s about

Rs 20 lakhs Then these are the grants
for repair 1tems For 1epairs to State |
roads and tcids belonging to Distuct

Boards 1t 1s ab ut Rs 47 lakhs  For repairs
to and comple ion of tubewells it 1s about
Rs 15 takhs Then come the loan items
1t1s Rs | 17 ¢ ores as loans for agricultural
programmes hese are the different heads
for which the sststance 15 given
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SHRI A G KULKARNI What 1s
there ? *

MR CHAIRMAN No no M: Mathur,
it 1s not a point of order
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MR CHAIRMAN Please sit down

SHRI A G KULKARNI You are
unnecessarilly raising this 1ssue  here
) AT NETE /AT ;L THHT TRITHT

AT AT |

MR CHAIRMAN Pleasc sit down

SHRI A G KULKARNI When that
1s the Supreme Court decision, then it will
again be brought before Parhament

MR CHAIRMAN Please sit down

Mr Kulkarns

SHRI A G KULKARNI The Jan
Sangh 1s for vested nterests

st AET TEE qraw 9 =T

a7 F (R &7 WFAAT AT | AT SAFT THIET
g7 =Tl |
MR CHAIRMAN Are you not going

to sit down ? Otherwise I will adjourn the
House Please sit down

SHRI A G KULKARN!
him to sit down

You ask

MR CHAIRMAN | have asked him
already to sit down and he has done so
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SHRI Y B CHAVAN No, 1t does
not go into the detail of any scheme of
a permanent nature It goes for specific
purposes

SHRI SASANKASEKHAR SANYAL
According to the statement the ceilings
recommended by the Central Teams have
been accepted by the Government of India
and communicated to the State Govern-
ments  So far as West Bengal 1s concerned
the Government of India and the State of
West Bengal are two sides of the same
cotn May T humbly know whether for
the implementation of the various schemes
the Government of India have given any
direction or recommendation to their
partners as to how this should be done ?

SHRI'Y B CHAVAN I do not think
any directions 1n this matter are necessary
to the State Governments

SHRI SASANKASEKHAR SANYAL
But West Bengal 1s with you

SHRI Y B CHAVAN Even in the
case of West Bengal, they have got their
own plans, they have got their own 1deas
and I do not think any direction as such is
necessary

SHRI K S MALLE GOWDA  Sir,
floods are not new to India and are occurring
for centuries At least during the last 23
years after tndependence has the Govern-
ment taken action to demarcate the most
dangerous areas for human habitation and
prohibit construction of houses there ?

Secondly, will the Government assure this
House that houses destroyed in floods or
partly damaged of those poor people whose
gross income 1s less than Rs 5000/- per
annum will be built by Government meeting
the entire cost of housmg from Government
funds, and thus buld new modern villages
turning the calamity into a blessing ?

Thirdly, will the Government assure this
House that the Government will reimburse
the losses of the poor people who have lost
therr houses, implements and oxen, 1if the
gross annual mcome of such persons

SABHA ] to Questions 20

MR CHAIRMAN Please put the
question  Don’t go on reading some-
thing

SHRI K § MALLE GOWDA It s
the question, only the sentence 1s big
Wil the Government assure this House
that the Government will remmburse the
losses of the poor people who have lost
their houses, implements and oxen, if

MR CHAIRMAN You are not allowed
to read

SHRI K S MALLF GOWDA . the

gross annual income of

MR CHAIRMAN T will call the next
man 1f you do not listen to me
If ypu do not shorten your questionl will
call the next man

(Interruptions)

SOME HON Sir he 1s a

new Member

MEMBERS

MR CHAIRMAN All night you put
the question

SHRTK S MALLE GOWDA A
the gross annual mcome of such persons 1s
less than Rs 35000 per annum as otherwise
they cannot rehabilitate themselves ?

MR CBAIRMAN Why didn’t you say
you were a new man ?

SHRT Y B CHAVAN He appears to
be a new man Sir, 1 quite see his point
His main point appea s to be that wherever
there are areas which are chronwally flood-
affected, what do we do about 1t ? This 15

| really <peaking the point and I am surc the

State Governr-cnts must be looking after
them Some of these areas have been 1denti-
fied and some problemys have also been
dent fied which are to be taken up on a
priority basis The juestion is not one of
giving comnensation, the question 1s one of
giving them some sort of rehef and this 1s
exactly what we are discussing On the
basis of the assessirent made by the Central
Team, the Central Government gives them
some rehef through the State Governments

SHRI K S CHAVDA Sir the Chair
was kind enough to allow me on the last day
of the last session to mention about the
unprecedented flood which occurred on the
6th September this year in the state of
Guyjarat

MR CHAIRMAN Now please pu the
queston
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SHRI K S (HAVDA Sir | never
give any inrrodu ion or anyrhing [ am
Just putiing the guesuon direct  But the

Goverrment has not fixed up ull now the
ceiling of expendi ure for Gujarat State for
purposes of Cuatral assistance  though
Gujarat was the most affected among all
the States which were affected by floods
I vould ltke .0 Fnow why 1t 1s so despie
my making a m nuon of it on the floor
of the House on rhe 7th September Why
has not a celing seen fixed by the Govern-
ment so far ?

SHRIY B CHAVAN Sir, the Central
Teams have wvisi *d seven States namely,
Andhra Pradesh Assam, Bihar, Gujarat,
Kerala, Uttar Pradesh and West Bengal
Out of thece forr Teams have subnutted
their Reports an' 11 the case of the other
three the Reports ire awaited And Guyarat
1s one of them ’

SHR! X S
report awaited
macle heve first

SHRIY B CHAVAN I eally do not
know, what can | say ? The Report 1s not
yet received Even then without waiting
for the Report 11 order to Lelp the ways
and means positt m of the Government of
Guwarat we have given them over Rs 2
crores

SHRI V. B | AJU
question as the hon ember, Mr Chavda,
put It 1s now early three months since
there was actualy a heavy calamity in
Hyderabad city where nearly 100 people
lost thetr lives and thousands of huts
were demolished It is surprising that for
three months nu report has come Relief
must be emergen . Has the State Govern-
ment indicated the assessment of losses ?

SHRI'Y B CJAVAN I have not got
any specific nfor nation here, but 1 am sure
the Andhra Prad« sh Government must have
attended to the aeeds of thg situation It
does not mean tiat the State Government
has uot attended to it

SHRI AKBAF ALI KHAN 1t 1s not
full information What help has the Central
Government give 1 ?

SHRI Y.B (HAVAN [ do not think
1t was a flood a« such It was a heavy rain

SHRI THILT AT VILLAI AN Mr
Chairman, Sir, 11y question 1s of a general
nature The actual sufferers from floods,
fire or natural calanuties are the State
Governments Tley are giving their assess-
ment and also ¢n estimate of their reguire-
mente  Fyen af er gettng the assessment
andiequuement from the State Govern-

HAVDA Why 1s the
Mention of Gujarat was

I have the same
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to Questions 22

ment, what 1s the necessity for sendmg a
Central Team ? 1 would Iike to know from
the hon Mnister whether this Government
1s not prepared to believe or accept the
assessment of the requunements of the
State Governments Further, I would Iike
to know from the hon Mmister whether
this 1s not aggravating the already stramed
fiscal relationship between the States and
the Centre 1 would also lhke to know
whether a Central Team will be sent only
on a request from the State Government
o suo motu, on mformation gathered by
the Central Government itself, it i1s done

SHRIMATI YASHODA RFDDY
Madias gets funds even without floods

SHRI ARJUN ARORA Pleise let her
speak She has been 11l and we have been
missing her

SHRIMATI YASHODA REDDY
Thank you very much, Mr Arota

SHRI CHITTA BASU So many Mem-
bers are absent If you want I am present,
Sir

MR CHAIRMAN
even three questions
please

We have not done
today DMinster,

SHRI Y B CHAVAN There wete
conversations gomng on  There 1s no ques-
tion of believing o1 not believing the reports
of the State Governirents It i1s a question
of spending the money of the Govern-
ment of India with consideration, wisdom
and a certain amount of caution There is
no question of any strained relations between
the States and us This Team 1s headed
by an Adviser of the Planring Commission,
a sort of independent person who can take
an objective view of the matter Itis quite
possible that in the reports of State Govern-
ments sometimes there is a local elemert
and local pressures Sometimes what hap-
pens is what schemes v hich are not exclusi-
vely of a relief nature and which are of a
permanent nature are mcluded So, we
have to see exactly which 1s the work which
s relief work and not of developmentzl
nature wn that sense So, they have to go
and make an assessment locally and see the
work going on Then, on that basis they
make a report It 1s not a question of
accepting or not accepting the word of the
State I think this 1s a tme-honoured
scheme and method of giving assistance to
the State Governments and, by and large
they have accepted 1t



